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SHRI 8. M. BENERJEE: Let us pass a
resoplution,

SHRI A. K. GOPALAN :1s only conde-
mnation enough? Is the Government going
to do somothing ?

SHRI SHYAMNANDAN MISHRA :
The House isinterested in‘knowing whether
anything is being done by the Government
for the relanation of tensionin that area and
whether Government is taking any initiative
in the matter.

SHRI 8. M. BANERJEE : Yosterday we
were told that the Minister would be making
a statement. We have given notice of a
motion that the Minister’s statement should
be taken 1into consideration or that the
House should take note of the statement on
Vietnam. 1 would request through you the
Minister for Parliamentary Affairs to
accept this and give this House an opportu-
nty to condemn the most inhuman and
brutal action of Amenican imperiahsm.

12,28 hrs.
BUSINESS ADVISORY COMMITTEE

ELEVENTH RFPORT
THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ
BAHADUR): I beg to move :

“That this House do agree with the
Eleventh Report of the Business Advi-
sory Commuittee prosented tothe House on
the 9th May, 1972.”

MR. SPEAKER : The question is:

“That this House do agree with the
Eleventh Report of the Business Ad-
visory Committee presented to the House
on the 9th May, 1972.”

The motion was atlopted.

12.26 hrs,

DEMAND* FOR GRANTS 1972-73—
Contd,
MINISTRY OF SHIPPING AND TRANSPORT—
Contd,

MR. SPEAKER : The next item is dis-
cassion on the Demands for Grants under
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the control of the Munistry of Shipping and
Transport, Four hours were afiotted to
it.  One hour and 25 minutes have alrcady
been taken. The balance left is 2 hours and
35 minutes. We have about 35 minutes
till lunch ime. But we are not having
‘lunch’ today. So, we hope to finish it by
half past two or by 3 p.m. at the most.

Shri 8. L. Pcjc was on his legs yester-
day.

SHRI S.L. Pejc (Ratnagirs) : Yesterday
1 was referring to the coastal passenger
service catered by M/s. Chougule Steam
Co. When there was a demand from M/s.
Chougule Steam Co. to increase the fare,
the Government of Maharashtra appointed
a committee under the chairmanship of
Shri R.L. Rao. This Committee recom-
raended a 15 increase in the then existing
fare. But the Government allowed a 7%
increase 1n the fare to M/s. Chougule Steam
Co. In spite of this incroasc in the fares,
the Company failed to maintain their re-
gular schedule of timing on the coast. Later
on they discontinued their service to many
ports, causing serious inconvenience to the
travelling public. For the information of
this House 1 may state here that one-fifth
of the total population of the Bombay city
comes from the two districts, Ratnagin and
Kolaba, and they areforced to earn their
livelihood in the city of Bombay. Coastal
pasenger traffic s sufficient for a coastal scr-
vice. As M/s. Chougule Steam Co. is not in
position to cater to the needs of the travel
ling public, Government should seriously
consider taking over these coastal opera-
tions for the larger good of the community
residing in this region. Government have
nationahsed almost all the means of trans-
port; not only that, but Government is
also bearing loss to the tune of 80 per ceat
of tho total lossincurred in running services
between the mainland and the isiands such
as Andaman, Nicobar, etc. Under theso
circumstances, Government should not
hesitats to take over these coastal services.
This should be done from the next season,
{.e.in the coming September-October season.
In the absence of railway communications
in Ratnagiri and most of the part of Kolaba
district, the travelling public has to depend

*Moved with the recommendation of the President.
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entirely on State transport and coastal stcamer
sorvices. Towards the end of May, the
stearner sorvice is stopped due to monsoon.
If some of the minor ports on this coast are
improved with all navigable facilities such
as construction of jettys, coastalservices can
even be operated in the monsoon season.

Dueto lack of well planned and devcioped
means of communications such as roads,
ports and rails, the Konkan region, parti-
cularly Kolaba and Ratnagiri districts,
have remained backward in all respects.
If we waat seriously to develop this region,
Government must see that special attention
and care is paid to this neglected part by
creating infrasstructure in this rcglon.
Once thisis done, new entreprencurs wiil be
attracted to go and establishindustries in
this most backward region. What is needed
is not isolated planning but integrated
planning of this backward region.

With this object in view, I earnestly
requestthe Government to develop Dhabhol
port into a major port. This is a natural
port having a draft of more than 30 to 35
feet. RBig vessels can safely anchorin this
port. Neglect of this port has resulted into
huge accumnlation of sand bars at the
mouth of this port. Without the dredging
operation to this port, the port of
Dhabhol will not give gooa results. Once
Dhabhol is developed into a Major Port,
Bombay port will be relieved of the tre-
mendous pressure of trade.

Shri B.S. Soman, Vice-Admiral (retired)
has also opined that Dhabhol has all poten-
tialities for development into a Major
Port. This Dhabhol harbour and the creek
can be developed into a deep water port
capable of oventually berthing more than
100  vessels.

Sir, then the development of Mirya Bay
works includes sheltered anchorage scheme
for the port comsisting of the construction
of break-water of 1500 ft. construction of
one jetty and reclamation of eight acres of
land so thatthere may be maximum anchor-
age and ocean-going liners and cargo ships
can be anchored. The State Government
has suggested that the construction of the
breakwater of 1500 ft should be extended
to 2500 ft so that maximum and better nse of
the project is made for sheltered anchorage.
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This suggestion should receive early and
speedy consideration and financial assistance
also given to the State.

The Bhugwali Committee has recom-
mended a scheme for development of in-
land water transport in Kerala, Mysore,
Goa, Tamil Nadu, Andhra, UP, Orissa
and other States.

MR. SPEAKER: How can you make
references to your notes ?

SHRI §. L. PEJE: But, | am sorry, Sir,
that there 1s no mention of Maharashtra
State. The Maharashtra State provides
ample scopc for doveloping these
waterways in Mabarashtra. I urge upon
the Government to undertake a detailed
survey of several cieeks and rivers in Maha-
rashtra as watcr transport is the cheapest
modoe of transpott,

Regarding road transport, 1 congratulate
the Ministry for their decision of upgrading
the coastal road. The Maharashtra State
has been pressing the need of upgrading
this coastal road for a long time and now
that thc Government have accepted it
and sanctioned the same, I hope and urge
upon the Central Government to sanction
adequate funds to the State Government.,

Now, the Government has decided to
establish an aluminium factory at Ratnagiri.
But the headquarter of Ratnagiri District
is scparated by two major creeks on both
the sides. These creeks have to be bridged.
This is not within the reach of the State
Goveinment. So, I urge upon the Centre
to assist the State by providing adequate
finance for bridging thesetwo major creeks,
viz., Sakarthar and Bhate creek.

With these words, I
Demands.

support the
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SHRI SUBODH HANSDA (Midaapore) :
Yesterday, while intervoning inthe debate,
Shri Om Mehta told the Houso that the
foundation stone of the Second Howrah
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[Shri Subodh Hansda}
bridge had been laid by the Prime Minister.
I may remind him that it is not so and it is
expected to be laid this month.

The traffic problem of Calcutta is well-
known. Undoubtedly, the construction of
the socond Howrah Bridge will remove the
traffic congestion faced by people in the
city. But simply laymmg the foundation
stone of the second Howrah Bridge will
not do. T would urge upon the Minister
to start construction immediately so that
it is completed in a few years. This will
not only solve the traffic problem to a
great extent but will create employment
potential and give employment to a large
number of people.

Coming to the Central Road Transport
Corporation, Calcutta, this has played an
important role in the past, particularly
during the Indo-Pak war. It helped to
transfer back the Bangla Desh refugees
and also foodgrains from various parts of
the country. This organisation was set
up during the India-China war of 1962
10 carry men and materials from one part
of the country to the other, No doubt,
this orgamsation did a splendid job, But
from its very inception, it has becn running
at a loss, I do not know whether the
attention pf the Minister has been
drdwn tothis. If so, he should have taken
proper steps to rectify this state of affairs.
The PU Committee examined this organisa-
tion very recontly and they were of opinion
that since it has been running at 8  oss for
30 many years, 1t should be wound up. Ido
not wandt this sort of organisation to be
waund up, but since it 8 running at a loss,
I do not think that public money should be
wasted either.

Then there is the Inter-State Transport
Commission, It has failed to bring about
unifermity in the payment of motor vehicles
tax in respect of vehicles operating on
intér<State routes on permits. This has
created a bottleneck for free flow of dis-
tant traffic on inter-State routes. The
minimum period for payment of this tax
was & months; 1think this should be brought
down to 15 days. This has also been
suggested by ths Transport Development
Council. T think tie ‘pyment should be
uniform throughout the country and not
on a zonal or ‘State basls,
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The road communication system must be
improved. Such communication is very
poor in undeveloped districts throughout
the States, particularly in tribal areas. The
Naxalite movement in my State started in
those arcas where was no road communi-
cation system at all. Police or other govern-
ment officials are reluctant to go to such
places. Even development work could not
be proceeded with because of this des-
ideratum. For the industrial and economic
development of these areas, a proper com-
munication system is a must. Therefore, 1
urge upon the Minister that particylaly
in the backward and tribal areas, fisst
priority should be given to connect them
with road communication. Then we
should get on with economnc and other
development programmes. I hope the
Minister will set apart a sum for this
purpose.

There are two projects in West Bengal,
the Howrah-Amta Railway and the Purulia
Khotsila railway line. These have remained
closed for a longtime. There is a persistent
demand for reopening them. These two
projects are under the Transport Ministry,
though these are also with the State Govein-
ment.

But during the election time, when the
Prime Minister visited West Bengal, there
was a demand to the Prime Minister that
this hine should be opened up, namely, the
Howrah-Amtaline. She said that this would
be opened up, but the point is that the
finances of the West Bengal Government are
so poor and so it is very difficult for the
State Government to reopen this line. So,
I want to impress upon the Minister that
the Government should set apart some
money or give financial assistance to the
State, so that this line can be opcned.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIFPING AND
TRANSPORT (SHRI RAJ BAHADUR):
Railway hne?

SHRI SUBODH HANSDA : Yes; that
is the public undertaking in the Transport
Ministry; that comes under the transport
ministry in West Bengal.

Then, the Minister is well aware of the
fact that a large number of pecple wers
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ejocted or displaced while acquiring land
for Haldia project. This project is under
construction, and I think the first phase of
construction is going to be completed. One
oil jetty has been completed and six other
berths are in an advanoced stage of cons-
truction, and they are likely to be com-
pleted in 1973, But a large numbor of
people aro going to be appointed in this
project. The Minister visited this project
sometimo ago, and he gave a word that the
local people will get employment, parti-
cularly the displacad people or the poople
who had been uprooted from that place
would get the first preference. But T am
surprisad to see that people from outside
are racruited to this project and those who
are uprooted from that placz aro not
getting any chance. The local peopl: who
should gst first preferencs are not getting
any chance at all. I hopa the Minister will
take note of this and that hs will also sec
that the Schaduled Castes and Scheduled
Tribes paople, particularly, get a chance of
employmant in th>ss projects.

Than there is tha problem of the Cal-
cutta port, which is well known to the
Munister. Bacause of heavy silting, the
desp drafted ships could not go inside the
port; though there are drodging arrange-
m2nts, 1 think the arrangement is got quite
satisfactory., Now the Haldia port is
coming up, but even there, the depth is
very low, and the big ships also find it
difficult to go inside the port. Thereis no
dredging arrangement for the Haldia port,
and the Government should see that thereis
arrangement made for dredging the channel
from the Haldia port to the river
Bhagirathi,

Then, I would like to say a few words
about the training arrangements. The
Haldia port project is 3 very composite
project, a large number of projects are
coming up thers; it is not only the Haldia
port; there is a refinery project; a fertiliser
project is also coming up. There should be
a techaical school for training arrangements
for various kinds of jobs. There is one IIT
which is only for trade training, and this
can accommodate only a few boys. I want
that thare should be an elaborate arrange-
moant for giving training for various jobs
aad the Transport Minister should take the
initiativo and make a start to seo that a
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large number of people get training in
these projects.

There is also ample opportunily for a
ship-building project at Haldia. Government
has already started a project at Visakha.
patnam and there is a project at Cochin
now. But there is also facility for a ship
bulding yard and I think that the yards
which we have already at Visakhapatnam
and Cochin will not solve the problem
entircly. So,I feel we require another ship-
building project, and that ship-building yard
should be located at Haldia. Though there
is no provisionin the fourth five year Plan,
I do believe and I would also impress upon
the Minister that this ship-building project
should be included in the fifth Plan itself.

Since you have rung the bell, I am not
going to take up more time. I want to
say a few words about the Shipping Cor-
poration of India, This Shipping Corpora-
tion is undoubtedly doing a very splendid
job and since its inception ¥ am really glad
to see that this Corporation is running
on a profit, It has made a profit of
more than Rs. 6 crores. This Shipping
Corporation has got a number of ships—a
flect of 79 ships. I think 31 more are pro-
posed to be added. The volume of work
of this Corporation is gradually growing.

The number of ships is also gradually
increasing. It is very difficult for this
Corporation to handic such a big fleet.
Already the Public Undertakings Committes
of Parliament has gone into the details and
has recommended that it should be split
into two parts and one office should be set
up at Calcutta and another at Bombay,
The hon. Minister should look into these
things. With these words, I support the
demand,

SHRI P. K. DEO (Kalahandi) : In the
brief time at my disposalit may not be
possible to dilate oa all the aspects of the
Ministry and I shall confine my remarks to
soms vital problems of my State. Orissa
has a coastline of nearly 300 miles, with a
glotious maritime past, it carried the cuiture
of this country to South-east Asia and
the Far Bast but it got a raw deal at the
hands of the British because it was the
last to submit to the British rule. We
never oxpogted that justice would bo degied
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to Orissa even in independent India. We
have become independent 25 years ago but
the position has not changed.

Can you imagine that Paradip port is the
deepest seaport in this country? On the
27th of last month, a 68,000 tonner with a
length of 235 metres and a breadth of 33
metres berthed there and took iron ore of
50,000 tonnes in a single shift. It is the
largest ship that has ever come to any port
in our country, and it is the maximum
load ever taken by one ship.

Nature has endowed our country, and
Orissa especially, with such a magnificent
port; yet there is hardly any railway com-
munication or national highway connecting
that port. It is a pity that this vast hinterland
with immense deposits of iron ore and
manganese i8 so ill-served by communica-
tions. The Banspani-Jakpura railway line
should be taken up and implemented, to
provide for the hinterland in Paradip.
Techno-cconomic feasibility survey team
had given their clearance. No provision
has been made so far in the budget, nor in
the Fourth Plan. The Cuttack-Paradip
railway line taken up is an apology for a
railway connection because it will hardly
cater to the needs of the Paradip port,

Secondly, I should like to point out a
deliberate injustice done by vested interests
in the Government of India. They want all
the iron ore of Orissa to be routed through
Haldia port and that Paradip should be
denied its rightful place inthe development
of the country. In this regard, with all the
emphasis at my command I should hke to
point out that Orissaisnot going to swallow
this bitter pill. The youth of Orissa are
not going to lie low in the face of this in-
justice, if the railway lino connecting the
vast hinterland with Paradip is denied.
Even though the Finance Ministry has given
clearance to connect the national highway
with Paradip port through Haridaspur as
early as June 1971, ncthing has beendonein
this regard by the Ministty of Transport.
This Ministry has been lying low and has
taken no steps, I am grateful to
Dr. VK.R.V. Rao who gave s categorical
assurance that early steps wonld betakenin
this regard. Paradip Port Should be
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developed to handle 10 million tons of iron
ore and other cargoes.

Coming to Gopalpur, this was a function-
ing port and when Mr. Sukhirani who was
chairman of a committee went there, a
suggestion was made that this port could be
developed as a minor pott and a provision
of Rs. 2.75 crores was recommended to be
made in the Fourth Plan so that two lakhs
of tonnes could be handled at this port.
Now 1t has been found that it has got a
vast scope. The Indian Rare Earths Lid.,
a Government of India undertaking under
the Department of Atomic Energy, had
found large deposits of limenite and sil-
menite there and they have decided to set
up a mineral-sand separation plant. They
envisage that this port will handle an addi-
tional three lakh tonnes. From this plant
itself, about three lakh tonnes of goods
should be handled by this port.

Taking into consideration this aspect,
I must respectfully submit that the new
site suggesied by the Government of Orissa
for the development of the Gopalpur port
should be looked into by tho Government.
Brigadier Narula, Development Adviser on
ports had inspscted the site and given his
clearance. So, the construction of this
port should be taken in right earnest.

Chandbali is a minor port but it is defunct
now. It was carrying on regular trade with
Calcutta but, as I said, it is not function-
ing now, because the mouth of Dhamra
river is silted. Most respectfully I submit
that the mouth of Dhamra should be dredged
and Chandbali port should be brought into
operation. It will relieve flood congestion
in the chronically flood affected area and also
open up the hinterland of Orissa.

In the last Lok Sabha Dr. V.K.R. V.
Rao gave an assurance that the Raipur-
Berhampur road would be taken up as a na-
tional highway. This proposal was' mooted
by the Government of Orissa in 1968, The
existing P. W, roads of varlous categories
have to be upgraded. The crest should be
improved; unbridged rivers should be
bridged and weak bridges have to be
dismantled and & regular national highway
to connect Highways 5 and & should be
taken up. Nothing has been done in this
regard,
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My last point is this. A bridge over
Mahanadi at Baudh should be constructed.
It will connect South Orissa With North
Orissa. There is a bridge over Mahanadi at
Sambalpur and one at Cuttack i.e., at two
extreme ends. But as the bridge at Baudh
will bring both the parts of the State to-
gether, it should be given the highest priority.

13 hrs.

SHRI MOHANRAJ KALINGARAYAR
(Pollachi): Speaking on the demands of the
Ministry of Transport and Shipping, I should
like to bring to the notice of the House
afew important points. Under Demand No.
70, Roads, the saving of Rs.28.29 lakhs
in 1971-72 had been explained as ‘lesser
transfer to the Central Road Development
Fund’. Under Demand No. 126, capital
outlay on roads, the saving of Rs. 3,45,20,000
in 1971-72 is due to the placement of
GREF unitunderthe Army's control during
the recent conflict, 1 am unable to under-
stand this explanation for this huge saving.

The roads are essential in view of the in-
ability of railways to carry all the basic
offerings. 1 would also like to know what
“‘other charges” mcant as huge sums are
being shown as spent under this head.

The Management Consultancy Sarvice
of the Home Ministry made a detailed study
of the working of the road wing during
1970-71. One of their muin recommenda-
tions was the giving of enhanced powers
for the construction and maintenance
of national highways to the State Govern-
ments. Now the State Governments
have to get the permission of the Central
Government if they want to take up any
work connecting the two sides of national
highways. For example, there may bo a
canal or a huge water pipe which may have
to bo taken cutting across thc national
highway. Each time a proposal is sent to
the Centre there is inordiate delay in
sanctioning these minor works across the
national highways, causing great incon-
venience to goods traffic and also to the
local peopje. I would request the hon.
Minister to ensure that such delays do not
take placeinthecase of at least small matters,

The study of reorganisation of shipping
and fransport must have beonr finalied by
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now. Has any action been taken for im-
plementing the recommendations contained
in that report? I would also like to
know whether the recommendations made
in the study of the traffic department of the
Kandia Port Trust have been implemented.

The setting up of a National Motor
Transport Finance Corporation should be
expedited. An all India time-table of bus
services is very essential. There is wide-
spread use of forged permits in the country
by the transport operators. Steps should be
taken to put a check on this,

A sum of Rs. 4.5 crores is in arrears from
the transport industry to the commercial
banks. Now that the banks are nationa-
lised, what steps are being taken to collect
these arrears from the defaulters,

There should be an Inland Water Trans-
port Finance Corporation for assisting the
cfforts of State Governments to develop
inland water transport facilities in the
country. For example, in Madras we have
the Buckingham Canal. The State Govern-
ment is spending quite a lot of money for
improving this Canal for inland water
transport especially because it connects
Tamilnadu with Andhra.

Another important project, of which the
hon. Minister is aware, and to which I
want to draw the attention of the hon.
Minister is the Sethusamudram Project.
It is nearly about a century old and as
many as ninc proposals have been prepared
concerning this project but none of these
proposals has materialised. The most
important  point about this project is
to provide a shortcut for ships going from
the west coast of India to the east coast and
vice versa. Realising the future importance
of this project, the Government of India
appointed a high level committee in the year
1964 to have a reliable project estimate.
This committee recommended the Rames-
waram Crossing for undertaking this pro-
ject at a cost of Rs. 37.50 crores, as com-
pared tothe Mandapam Crossing at a cost
of Rs, 5§5.60 crores.

The report highlights, among other things,
certain important factors influencing the
econtmics of the coastal cogl movement,
which commands a respectabite 4 par cent
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on the distribution of ocean carriage of
main commodities. Ships, going from the
east to the west coast have to make an
unnecessary detour round Ceylon since tho
passage between the gulf of Mannar and
the Palk Bay was not navigable with the
result that they have to journey 600 nautical
miles extra.

Secondly, the present traffic position and
projoctions for the future growth of Tuti-
cotin Port will have an intimate bearing on
the value and utility of the Sethusamudram
Project. It has been recognised right from
the beginning that the development of
Tuticorin and Sethusamudram must go
hand in hand to their mutual benefit.

Thirdly, the Sethusamudram Project is
cconomically viable.

Fourthly, about 80 per cent of the gross
earnings from the Sethusamudram Project
canal would be in foreign exchange.

Fifthly, it reduces the distance from
off the Cape Comorin, a common peint for
all traffic fromthe west to Madras, Visakha-
patnam and Calcutta by 353, 295 and 259
nautical miles respectively. An additional
81 miles will be saved for ships touching
Tuticorin Port en route.

Sixthly, the canal will save an average of
360 nautical miles by way of distance and
ope day's voyage or two days on round
voyage. The advantages and benefits
arising out of the saving of time ana dis-
tance willbein additionto a yield of Rs 2.4
crores by way of income-tax to the Govern-
ment of India,

Seventhly, the scheme will give a big boost
to the Port of Tuticorin, which will, now,
lie in the ditect route of the canal.

Eighthly, the development of the Tuti-
corin Port and the Sethusamudram Canal
Projects will stimulate the industrial poten-
tial of the Tuticorin-cum-Sethusamudram
hinterland "by providing for economical
movement and easy export facilities leading
to competitive rates in trade, greater profits
and prosperity, with special reference to the
most backward, eastern portion of Rama-
anthapuram District,
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Ninthly, the canal will provide for a
sheltered waterway for both the Merchant
Marine and thc Navy and save them from
quicker wear and tear,

Tenthly, the two banks of the Sethusamy-
dram land canal will become an international
tourist attraction yielding handsore income.

Eleventhly, 10 sum up, the projoct is
financially justified, technically sound,
commercially worthwhile and pclitically
expedient.

Finally, with all these points, 1 would
request the Minister of Shipping and Trans-
port to make a trip to the South and visit
this placc and 1 wish he would.

SHRIRAJ BAHADUR : 1 was there only
last July or August.

SHRIMOHANRAJ KALINGARAYAR:
Well, Sir, then you would not have for-
gotten all the points 1 have mentioned.

With this I conclude my speech.
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SHR1 SURENDRA  MOHANTY
(Kendrapara): The activities of the Ministry
under review shows a promising picture for
which the Minister really deserves our
congratulations. As on 3lst December
1971 wo had a tonnage of 24.99,695 GRT
and 55,124 GRT was added during April-
December 1971, The Hindustan Ship-
yard has improved its opemstion. As
against small ships of 14,000 DWTY it now
undertakes to construct ships of 24,000
DWT, The ship repairing facilities have also
improved.

The Cochin Shipyard is certainly a land-
mark in the history of Indian ship-buil
and when completed, will be able to buil
ships of 85,000 DWT, All those are voty
promising fektures for which our thanks sre
rodlly due to the hon, Mioister,
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But, he has to explain why with all these
improvements 1n the Indian shipping, the
Indian flag carries only 452 of India's
trade and why in the bulk cargoes the
praportion is oaly 20%. 1 feel that there
is much scope for improvement in this
respect and the hon. Minister while replying
10 the debate, will perhaps enlighten us on
the aspect of tho matter.

13.28 hrs.
[MR. Deputy-SPEAKER in the Chair]

The road development programme is
not lagging. Another 4890 km of road has
boen added to the National Highways
though the best of the Ministry in this
regard has to be bettered.

Within the little time at my disposal, I
wish to confine my remarks only to Para.
decp, one of the deepest sea ports not only
of India but, if I may say so, of South East
Asia. Its strategic importance has been
well proved from the defence point of view
as no other port could accommodate INS
Vikrant during the Indo-Pakistan war but
which could be possible only in Paradeep.
Every Oriya has an emotional attachment to
this port, It is well-known that it was not
included in any Five Year Plan but it came
into existence through the strong will and
determination of the people of Orissa
blessed by the great statesman, the great
Prime Minister, Pandit Jawaharlal Nehru.
But after this port had been built by the
State Government and was commissioned,
its manageruent had been handed over to the
Government of India—and I venture to
think the hon. Minister due to his preoccu~
pations has not been able to pay enough
attention to Paradeep that it deserves—its
affairs are going from bad to worse and are
deteriorating day by day. One criteria that
I would like to lay down in this matter is to
assess as to has been the annual
allocation for 1970-71 for Paradeep port
and how much of it has been sent.
The Report shows that the approved
plaa for Paradip port for 1970-71 was Rs. 3
crotes, But the total expenditure incurred
in 1970-71 was of the order of Rs. 1.34
crores oaly. You may compare this with
the figures for Haldia, In Haldia, tho
approved plan was Rs, 10 crores, The total
expenditure was Rs, 10.07 crores. In
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Calcutta, the approved plan was Rs. 1.54
crores. The total cxpenditure incurred
during the period was Rs, 1.52 crore.
The Minister will be able to find out, if he
cares to verify the facts that in cases like
Paradip this situation was due to the sfak
in efficient administration. The adminis-
tration I should say, lacks bothin efficiency
as well as capacity and its activities are
rather on the dwindling side.

The other day I gave notice of a question
and it was replied to, about the quantum of
unlicensed capacity of the various plants and
equipments in the Paradip port. The hon.
Minister's reply will bear out my grievance,
that ore-handling plants dredger Konarak
and the shore based sand pumps in Paradip
are all working wunder capacity. While
there ' may be some justification for ore-
handling plant not working upto instatied
capacity due to low convergence of iron
ore in the port and tu some extent duo to
Indo-Pakistan war, there should be no reason
whatsoever for the shorebased sand pump
and the dredger Konarak not working
according to the installed capacity. The
maximum utilisation of plants and equip-
ments is a ‘must’. I hope the hon. Minister
will insist on the authorities of Paradip
port to see that its capacities are not lying
unutilised while the revenue of Paradip
port is going in reds.

T hardly use such kinds of expressions—
the Administration of Paradip Port isa nest
of corruption. No man with any consi-
deration, compunction or conscience will
allow such state of affuirs to continue. I
wouldinvite that attentin of the hon. Minis-
ter to the Audit Report of Paradip Port for
1970-71 which reveals the complete story.

The time at my disposal is very short and
I possibly cannot go into the details. But
I wish to invite the attention of the House
to some of the salient features in this regrad.

Itis an unbelievable story that amouant
excoeding about Rs. 2,50 crores should
have been shown as advances and without
being sccounted for, for all these years,

The Audit Report mentions thet the
serpfiny of accounts in the F.A. & G.A.0's
Office #s well as Divisions reveals that the
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accounts were not being maintained or
maintained irregularly. The accounts
which ought to be maintained according to
the CPWD code were nct maintained.
The Audit Report has given the examples.
1 need not go nto it.

The port authorities entered into an
agreement with Messrs. Eost Bengal River
Steam Services, Limited, for two numbers
of tugs and till 1971 asamount of Rs. 92.8
lakhs had been paid. As against 2 tugs,
only one tug had been reccived. It had
been stipulated that the tugs had to bo
delivered within 18 months from the date
of the first payment. But, the second tug,
according to my information, is yet to arrive.
Instead of imposing the maximum penalty
according to theclauses of the contract now,
the East Bengal River Steam Services Ltd.,
a private sector company is insisting on
receiving fromthe Port Trust Rs. 6.3 lakhs
more. I venture to think that there s a
kind of abetment, concealed abetment
between this company and the persons con-
cerned. Otherwise, these things could not
have happened in such a flagrant manner.,

Isholl give anotherinstanceto show how
when the port is declaring loss, its officers
are bohaving. Even though the officers of
the Port Trust have vehicles at their dis-
posal, given by the Port Trust unauthorised
free transport from residence to the place
of work or dutyand bach is costing the Port
Trust Rs. 48,000 per year. This is an ins-
tance to show how while the port is getting
silted up, its potentiality is not being de-
veloped and its revenue is dwindling, its
operation is shrinking, its officers are
indulging wasteful expenditures,

The labour relations in Paradip leave
much to be desired and the authorities
there are setting one union against the
other so that this kind of corruption can
go on unchallenged.

While 1 have great regard for this Ministry
for the many good works done by it, 1 only
venture to think that due to its peculiar
location in a particular State to which I
think the hon. Minister has some allergy, it
is not receiving the attention that it de-
serves, as a reshlt of which one of the
deepest scaports not only of India but of
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the entire South-East Asia is languishing
away and is going from bad to worse. I
hope the hon. Minister will kindly pay
some attention to thesc matters.
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MR. DEPUTY-SPEAKER: Shri Arvind
Netam ..Absent. Shr Indrajit Gupta .. .
Absent. The hon. Minister,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
Mr. Deputy-Speaker, Sir, I am extremely
grateful to hon. Members who have parti-
cipated in this debate.

st witfede wq (srady gil) ¢
sy’

SHRI RAJ BAHADUR : I think, my
hon, friend, Shri Jyotirmoy Bosu, will
spare me if I make a grievance that he has
not cared to intervene in this debate and yet
he is raising a question which is fiot quite
rejevant,
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I would begin with shipping because the
opening speaker in this debate, Shri Gada-
dhar Saha, referred to it and his grievance
was that we in this country have not besn
able to build up our shipping. He
also said that we were depending on
foreign technology, that we were still placing
orders for construction of new ships abroad
and were depending upon foreign shipyards,
1would not be harsh, but we have torealise
that, so far as our national shipping tonnage
is concerned, this was, during the days of
foreign domination, reduced to a negligible
quantity. At the dawn of independence we
started with a mere scratch to be called 1.92
lakh GRT, and we know that, in these 25
years, we have increased the tonnage to
2.53 million GRT. This has not been a
small effort and had required all the resources
of planning and of investment in building
up this tonnage. We have followed a
consistent policy to build it up. I would
just state two or three facts about 1t in order
to demonstrate and underline the point
which I want to make.

First of ail, I would say that, bythesctting
up of the Shipping Development Fund insti-
tution, we helped shipping in a considerable
way. Secondly, by settingup public sector
organisations, corporations, for shipping, we
again took a major step. I am happy to
say that the public sector shipping corpora-
tions have done well, both the Shipping
Corporation of India and the Moghul
Lines, May I say that in these years, since
the Shipping Development Fund came into
existence, we have sanctioned loans
amounting to Rs. 442.38 crores to the
various shipping companies. .

SHRI INDRAJIT GUPTA (Alipore):
In how many years?

SHRI RAJ BAHADUR : The Shipping
Development Fund was established—I am
speaking from memory—after 1958 or 1969,
Out of that, the amount advanced was
Rs. 169.77 croress the major share, of
course, has gone to our public sector ship-
ping ¢orporation. ..

SHRI DINEN BHATTACHARYYA
(Serampore): How miuch to Ratnakar of
Birlas?
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SHRI RAJ BAHADUR : I cannot say
that. Ratnakar is one¢ of the so many ship-
ping companics. We have not yot taken a
decision to nationalise. There are so many-
Scindia, India Steam, Great Eastern.

Please do not take my time in that.
However, I would say that this is the time
when we can say with some degree of satis-
faction that our shipping has literally
increased 12 times whereas the world ship-
ping has increased by three times. Today
in the matter of shipping our country s
second only to Japan so far as shipping ton-
nageis concerned, amongst the Asian nations
or the developing nalions. 1 may also
say that we have established a very good
record so far as public sector management
of shipping is concerned. May I just point
out how on a capital of Rs. 23.45 crores,
paid-up, our Shipping Corporation was able
to make a profit, a net profit, of Rs, 6.91
crores last year, /.e., 1970-71, and this profit
has risen this year to Rs. 7.25 crores;
it is about 33 per cent return on investment
which is a very good figure. Again if we
take into account the increase in the ton-
nage of the public sector shipping corporation
especially—I have great pleasure in saying
that about 50 per cent of our total tonnage
today is operated under the public sector~ -
the shipping corporation tonnage amounled
to 13.80 lakh DWT on 31 March, 1972.
On the basis of the orders already placed,
the gross tonnage is expected to exceed 2
million DWT by the end of 1974. Foreign
exchange earned during 1970-71 amounted
to about Rs. 32 crores out of a total gross
earnings of about RS, 64 crores which is about
509 of the gorss earnings. Since its incep-
tion J.e. 1960-61 it has earned a profit of
RS. 34.74 crores and this is about 11 crores
more than the total paid-up capital whichis
Rs, 23.45 crores. I am stating all thesc facts
because it was contended by some hon.
Members that perhapsthe Shipping Corpo-
ration could have done better, Reserves
that it has built up over the years amount to
Rs. 30,95 crores. The figure relates to
31st March, 1971, Tt had an outlay of
Rs.36.01 croreswhenit startedin 1961-62.
But now, out of the totaloutlay of Rs.175.19
crores, the Shipping Corporation generated
resources to the extent of Rs. 65.42 crores.
This is the record with which the Shipping
Corporation comes before you and I
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think the House will jorn me in giving our
best  compliments and appreciation to the
workers, otlicers and the management of this
public sector shipping.  May [ also say that
this is neczssary because public sector ship-
pingis olten decried and tried to be mahgned
that it is not functioning cilicicntly. The
record of the Shipping € ‘ot poration con.pares
very [avourably with any other shipping
company in the country. May I also say
that I do not want to be haish to the private
sector shipping and fair to the public sector,
They have also dong very well and our
shipping tonnage would not have grown and
developed tothe extent that it hasdone with-
out theil co-opcration.

Coiming to the ship-building, my friend,
Mr Saha, again mentioned that we have done
nothing, and some other hon. Members
are also cratical about 1it, May I just remind
them that ship-building 15 a highly sophisti-
cated industry. We have just to imagine
the number of parts, the ancillaries that it
requires and we have just to imagine also
that the technological skills and the techno-
logical know-how are not eastly obtainable.
Every nation is jealous of its own techno-
logical skills and hknow-hows and does not
want to sharc. Even so, we have established
a shipyard which is doing well and T think
the performance last year and during this
year the Hindustan Shipyard has sct beforc
usis quite satisfactory, Last year, 1t built two
cargo vessels, one training ship and another
smaller vessel. The target for 1972-73 is
three cargo shipstotalling about 40,200 DWT
besides one dredger for Visakhapatnam
Port Trust. The Shipyard is dependent on
subsidies dircctly., There is a basis evolved
now and under the new pricing formula that
we have evolved by which the shipyard in
course of time, say, in the next 7-8 years,
isexpecled to do without subsidics. The new
pricing policy as hon. Members might re-
rmember is that we make the ship-owners
place orders on the Shipyard by paying 5%
more on the international parity price,
another 5% is paid by the Government, but
this will he diminished by 1% every two
years so that by Ist April, 1981, all this
subsidy will go.

Apart from that, the differential between
the indigenous price and the lowest inter-
national price of six specified major items of
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machinery-equipment subject to a ceiling of
10% of the international parity price is also
offered. This means that there is a very
scientific and rationalised policy of pricing,
andIam happy this has found favour with
our shipping industry also. The shipyard
has orders on hand, as many as 14 of
them, and by the time these orders are
fulfilled, all efforts are being made to have
more orders.

Another point was made about Major
Ports Commission’s recommendations.
There was some hint that we have not been
able to apply our mind to this particular
report. I am happy to say that out of 160
recommendations or conclusions that are
contained in this report on practically all
aspects of working of the ports, we have
already accepted as many as 45 of them.
The number of recommendations on which
final view has been taken by the Ministry of
Shipping and Transport and the concurrence
of sister ministries is awaited is 38. The
number of recommendations at advanced
stage of examination is 57. The number of
recommendations still requiring detailed
examination is only 20,

A reference was made about Akbar.
Since the hon. Member made certain
sweeping observations, Tthinkit is necessary
to say a few words about this. Akbar was
built in Denmark at the Helsinger shipyard.
Tt was dehvered to Moghul Lines on
13th November, 1971,

Just after the construction was commended,
the Supcrintending Engineer of the Moghul
Lines was deputed there to supervise the
construction. This is the normal practice
followed by each and every shipping line. It
is more so in the case of a passenger ship.
They have to be quite sure that the ship that
is built is according to their specifications
and requirements and needs, and according
to the orders, and therefore there is nothing
unusual about it. He had to be there till
the ship was under construction. The Mana-
ging Director wasthere only totake delivery
for 3 or 4 days. There was some snag in
the air-conditioning equipment and the
Hon’ble Member was rightly informed, but
the passengers were never charged the charges
for air-conditioning, and so far as the bunker
class accommodation is ¢oncerned, it is not
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air-conditioned and this does not cause any
inconvenience to the bunker class people.

T would now take upthe question of minor
ports. References were made to Ratnagiri
port and the demand was made that we
should finance it further. I can only say
that we have already helped it and a Com-
mittec was set up by the Department of
Mines under the Ministry of Steel with
a representative of the Maharashtra Govern-
ment, Bombay Port Trust, Ministry of
Shipping and Transport and the Shipping
Companies, to gointo alithe aspects and to
make recommendations. Measures for
augmenting the Central loan assistance
during the Fourth Plan would be decided
upon after receiving that port.

So far as Dabhol port is concerncd, this
is again a matter for Maharashtra Govern-
ment to decide, It is a minor port. The
executive responsibility in regard to 1its
development rests wholly and squarely upon
the Government of Maharashtra. We can
certainly assistit by mecansofloans. Wehave
not yet received any proposal from the
Maharashtra Government for our assistance
as such or for developing Dabhol as a major
port. T would not go further into this ques-
tion exceptto saythat I deeply appreciate the
sentiments that have inspired our friend to
take up this point.

So far as major ports are conccrned, J
would like to say that the figure was an all-
time high. of 59.29 million tonnes, as against
55.64 million tonnes in 1970-71 breaking the
record achievement of 55.19 million tonnes
in 1968-69. This record in the handling of
cargo was achieved in the year 1971-72.

During the eleven-year period from
1960-61 to 1971-72, the total port traffic in
India has incrcased at an average annual
rate of about 4.5 per cont. I hope and
trust that this answers the requirements of
our foreign trade, export and import. The
major port trafficin 1971-72 was also arecord
figure namely 59.2 million tonnes as against
55.6 million tonnes in 1970-71. Minor
ports also showed an upward incline in their
graph so far as the traffic bandling was
concerned. From 6.7 million tonnes in
1970-71 they handled as much as 7 million
tonnes in 1971-72. The average daily delay
per ship at major ports was Icssthan one day.
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Twould liketocongratulate the labour and
the management of these ports for all this,
Accumulation of cargo, of course, has been
experienced at certain ports, but this is due
to certain transport bottle-necks with which
we are always grappling.

1 would like to say a few words about the
shortfall in the expenditure or outlay on
development  programme for Bombay,
because a reference was made to that also,
The Bombay port is doing very well, as we
know, and this shortfall is casily accounted
for by delay in the availability of certain
essential raw materialslike steel and also the
placement of orders for the suction dredgers
for which thelype has yet to be decided by
technical experts.

Land acquisition proceedings also in the
satellite port of Navashava could not proceed
as expected because of the delay in receipt
of the Master Plan.

About Calcuttaport,a point wasmade that
it was a sick port and it was losing heavily,
to the tunc of nearly Rs. 6 crores last year.
May I saythat Calcutta used to be the port
which handled the largest quantity and
volume of traffic, as far back as 1960-61, and
at one time, it touched a high of over 11
million tonnes ? Unfortunately or fortunately,
we were no longer dependent upon import of
foodgrains as also of heavy machinery which
was beingimported for steel plants and other
heavy industries in that arca, When that
task was comploled, it was no more coming
to thisport. The resuit wasthat in 1970-71
it came down to a low figure of 6.01 million
tonnes as against 11 million tonnes before.
If tho traffic dwindels, the expenditure in-
curred on the establishment of the port does
not diminish. It remains at the same level.
The port charges, stevedoring charges etc.
happen to be the highest in Calcutta. The
slowing down of the economy on account
of industrial untest and recession in enginee-
ring industries and decline in export of coal
or gunnies was another factor which brought
down the traffic from 11 to 6.01 million
tonnes. As I have said already, even when
the traffic falls, there is no proportionate
reduction in port expenditure. Implementa-
lion of the Wage Board award with effect
from 1st January, 1969 involved an extra ex-
penditure of about Rs. 3.5 crores per annum;
out of Rs. 6 crores, therefore, Rs. 3.5 crores
was spent in that way, Arrearseven in regard
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to the Wage Board recommendations had
to be paid with cffect {rom 1st January, 1969,
and they were paid in 1970-71.

SHRIINDRAJIT GUPTA : But that was
so in all the ports and not only in Calcutta,

SHRI RAY BAHADUR: Iam notdisput-
ing that,

SHRI INDRAJIT GUPTA: Then, what
is the point in saying all this ?

SHRI RAJ BHADUR : But thisis extra
heavy :

Overtime payments and increased wages
were also there; whereas the income of the
port which was Rs, 6.55 crores in 1947-48
increased to Rs. 26.56 crores in 1970-71,
the expenditure also went up from Rs. 6.12
crores to Rs. 32.65 crores, leaving a gap of
over Rs. 6 crores. 1 am happy to say,
however, that because of developmental
activities, the traffic figures have shown an
upward incline and in 1971-72 it has gone
up from 6.01 million tonnes to 7.37 million
tonnes.

I would say a word about the Scthusa-
mudram Canal before I go over to Para-
dip to which Shri Mohanty and Shri
P. K. Deo referred. We have been work-
ing at the Sethusamudram Canal for a long
time, but the fact remains that this project
can be taken up only in accordance with
the priorities the Planning Commission is
prepared to give it. It may be uscful, but
the question is whether there is not, rela-
tively speaking, something more useful
which needs our attention urgently. The
result is that we remain where we are.
Apart from this, there arc some other
questions also to be settled about this matter,
One is, what should be the alignment, and
how far it would be acceptable not only
from the point of view of the Ministry of
Transport and Shipping but also other
concerned Ministries.

About the Paradip Port, so much has been
said. First of all, let me assure my friend,
after all the compliments he paid me, for
which I am grateful, that there is no allergy
in the Ministry or on my part to Paradip.
1 have visited it—ho knows it—soon after
the unfortunate cyclone. The port is being
developed to handle 4 million tonnes of
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ore as against the present 2 to 2,5 million
tonnes. Further, development in the Fifth
Plan will take into account the Malentola
deposits also. A study team with the
Adviser to the Planning Commission as
Chairman is already engaged inthis matter.
Let me assure him that so far as the export
of ron ore is concerned, Government
would not be unfair to this port. But
members will also have to appreciate that 1n
the larger intercsts of the national economy,
we shall not take, what may be called, a
very charitable or generous view as other
ports are also vying with one another to get
ore traffic and increase thecir traffic.
Naturally when Haldia comes into being,
if J say 1t will be deprived of iron ore which
will be given exclusively to Paradip, I will
be wrong; 1f state the opposite proposition,
I will be equally wrong. This has to be
decided on the basis of scientific, systematic
studies 1n a calm and quiet manner taking
into account the economics involved in the
whole question.

So far as rail connection is concerned,
the Cuttack-Paradip line is being laid by the
Indian Railways. Simultancously, the port
railway system is also under way. A railway
Iinking new mine areasis under consideration
by the Railway Ministry, Gopalpur is
already selected for improvement with
central assistancce of Rs. 4.22 lakhs for
survey aad prelunigary works,  After traffic
Jdata required by the Planning Commission
ore vbtained, the scheme would be taken up
for sancuon.

Shri Mohanty had also some complaints
about corruption. My information is that
the port authorities and the Mimstry arc
already scized of the matter, I am told the
question 18 about the purchase of two tugs,
Two tugs were ordered by the Orissa
Ciovernment in 1964-65 from the East Bengal
Engineering Works. Inordinate delay occur-
red in fitments of foreign exchange and due
to difficuities experienced by the yard, One
tug Was delivered recently with quite some
defects. The company is being pressed to
expzdite repairs, and delivery of the second
tug. All payments to the yard have been
made by the port with government approval.
As I said earlier, whatever complaints about
corruption or accounting are there, we shall
e they are attended to expeditiously.
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About the Haldia project, let me say that
the matter has always been before us, and we
are doing all that we can to expedite its
completion. The oil jetty was commissioned
in August, 1968; the dock system is expected
to be completed by the end of 1973. 1
will not gointo the details as to why there
has been a certaindelayed actioninregard to
certain matters, but suffice it to say that the
matter is receiving our best attention, and we
shall sec to 1t that the target date for the
completion of the Haldia dock system, that
is, by the end of the 1973, will be maintained
as best as we can.

In regard to Farakka barrage, I would
only say that an expenditure of about
Rs. 105.88 crores was incurred on the
projpct up to the end of Fcbruary,
1972. It is a mulli-purpose project
for ensuring a perennial water supply to
the Bhagirathi-Hooghly system so as to
enable the maintcnance of a draught of at
least 26 feet 1n the port of Calcutia and to
reduce the salinity of water in the river
Hooghly. The project has becn substan-
tially completed and I hope we shall reap
the benefit from his project as best as we can.

About roads, let me take up the road
system which was referred to by many a
Member in this House. T would take up
the lateral road. My colleague, Shri Om
Mehta, yesterday said something about the
general development of the road system in
the country. I will not go into the details,
nor would T repeat those figures, but about
lateral road, may I say that the total length
of the lateral road is 873 miles. Iwilinot go
further and savhow muchisin Uttar Pradesh
and how much in the other States, but the
progress on theroad works is approximately
96 per cent at present. What remains to be
completed is 70 miles out of 398 miles
in Uttar Pradesh; 17 out of 328
miles in Bihar in scattered recaches,
which I think both the States would
take care of. To the observations of my
friend Shri K.C. Pandey, I would say~he
referred to the needs of Bastiand Gonda—
that we shall attend to the requirements
pointed out by him, as best as we can.

In West Bengal, out of 89 miles, 15 miles
have to be taken care of. In Assam, 36
miles out of 58 miles . In all, 138 miles
have to be taken care of out of a total
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length of 873 miles, I am also happy to

report about the progress in respect of
bridges.
SHRIMATI JYOTSNA CHANDA

(Cachar): How much remains in respect of
the Silchar-Manipur road?

SHRI RAJ BAHADUR :Thatisadiffcrent
road. T am now talking about the lateral
road. We shall get the information on what
exactly is required by you. I shall be
grateful to you if you could also write to
me.

Now, onthis also, it may not be possible
for me to refer to each and every stage up to
which progress has been made.

SHR1 INDRAJIT GUPTA: You cannot
drive on all the roads.

SHR! RAJ BAHADUR :Not driving, but
I will tty to deal with all these roads, and seo
that they are properly maintained.

The major bridges on this road are 23 in
number. T am very happy to say that as
many as 2! have been completed. The one
at Ronkai and the other at Gandak remain
to be complcted. (Interruption) Then, out
of about 128 medium bridges, we have
already completed as many as 116, and out
of 151 minor bridges, as many as 149 have
been completed. Tam not goinginto details.
I am just saying that enough progress has
been maintained on this.

The only bottleneck remains to be the
Forbesganj-Darbhanga road. This has
romained a bottleneck because of engincering
difficulties in locating the proper site for the
Kosi bridge. Fortunately that has been now
fixed, and I hope this bottleneck will also
be got over.

Then, reference was made to the Ganga
bridge at Patna. I would only say that this
bridge falls in the State system of roads.
Even so, we have given an assurance that
we shall try our level best to find out the
necessary finances to the cxtent possible.
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There was a complaint that the special
roads in Rajasthan had not been taken
care of...... (Interruptions) As regards
1972-73 and the period thereafter, the
Ministry of Defence discussed this matter at
aninter-departmental meeting and I can only
say that we have provided, even recently,
quite a good amount of money for the repair
and maintenance of these roads.

SHRIISHAQ SAMBHALI : What about
the Indo-Nepal roads—Bareilly-Aminganj-
Assam road ?

SHRIRAJBAHADUR : That isthe lateral
road about which I have spoken. So
many bridges have been constructed. I
knew that many membcrs had been waxing
cloquent about this lateral road: now let
us come to the central road, So far as the
west coast is concerned, they have declared
the national highway and we shall take care
to see that it is properly maintained.

About the Hooghly bridge, it will be
completed in five years® time after commence-
ment of the work. Tendere have already been
accepted and the contract had been given and
we shall try to assist it financially as best as
we can.

SHRI P. M. MEHTA (Bhavnagar):
What about the coastal highway? How
many missing links are there still?

SHRI RAT BAHADUR : The West Coast
road 1s more or less complete.

SHRI P.M. MEHTA : Coastal highway
from Calcuttaa to Okha covering both the
east and the west coast.

SHRI RAJ BAHADUR : Calcutta-
Madras is scrved by a national highway,. ..
(Interruptions).

AN HON. MEMBER : That road is
not complete.

SHRI RAJ BAHADUR : May be certain
bridges arc missing ; I am not quite sure.
But there is a national highway No, 5,
if my memory is right.
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SHRI P.M. MEHTA : How many missing
links have you built during the Fourth
Plan ?

SHRI RAJ BAHADUR :1] think on that
national highway, there are no missing links.
Once 1 travelled on that road from Madras
to Vizag....{Interruptions.)

MR. DEPUTY-SPEAKER : Thes are
details which can be taken up separately
with the Minister. If each road is to be
discussed in detail, there will be no time.

SHRI RAJ BAHADUR : The Hari-
daspur-Paradip port road has been declared
a national highwayin July 1971 asNo. 5-A.
Shri P. K. Deo’s grievance should be there
no more; it has been redressed.

About inland water transport, my friend
has dealt with 1t, Let me say that Patna-
Ghastpur  service has been started with
effect from 10 November, 1971; with the
co-operation of the State Government of
Bihar. The extension of the service to-
wards Mirzapur on the upstream side and
Farraka on the downstream side will be
considered in the light of the results of this
service. My first information 1s that the
service has proved good; I will not say very
much more at this stage.

So far as the recommendations of the
Bhagwati Committce are concerned, let me
assure my friend Mr. Chandrika Prasad
that it has not rusted nor is the Ministry un-
kind Lo the recommendations of this report.
It 1s giving its best attention to it and as
many as 19 schemes costing as much as Rs.
566.60 lakhs have been sanctioned for the
implementation during the Fourth Five
Year Plan limiting actually the expenditure
to the plan provision to Rs. 4 crores, Till
1971-72 an amount of Rs, 66.32 lakhs has
already been released to the State Govern-
ment as loan assistance and a provision of
Rs. 116.75 lakhs has been provided in the
budget estimate for 1972-73.

1 havc gone into these details in order
to convince Mr. Chandrika Prasad that
there is no rusting in this Ministry or any
other Ministry. Regarding the resump-
tion of service from Calcutta to Assam,
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the position is that, as you know, trade
agreement was signed by Mr. L.N. Mishra.
Under that agreement, the position is that
commerce between the two countries i.e.
India and Bangla Desh, is being taken care
of. So far as transport is concerned and
aslo the passage of goods and traffic between
two points from one country through the
territories of other are concerned, they have
also been covered. A Protocol has been
drafted and it is receiving the attention at the
proper level by both the Governments, and
I hope ere long these services for which we
are awaiting for a long time will be opened.
and resumed. May I say that this accounts
for the fact that we kept the Central Inland
Water  Transport Corporation going
although it incurred losses— no doubt about
that. But the fact of the mattet was, could
we throw out of employment hundreds of
people who are working onthe river services
We could not have done that and naturally,
we thought that some day, there will be
peace, and when the peace came and a new
country emerged, which we all hail, we hope
that this scrvice will be resumed and it will
become a source of employment to the people
1n these areas.

May 1 just say a word about the cmploy-
ment potential to which reference was made
from the Benches opposite? The argument
was that although road and road transport
and other achivities that-fall within the
jurisdiction of this Ministry provide so much
of employment, we have not done enough
1 would say we have to bring our actions
and our programmes and schemes and plans
in any particular Ministry in a pattern which
is accepted on the national level and the
Planning Commission decides about it,
Even so, I would say that while it is true
that road transport and road services provide
a sizoable chunk of revenue both to the
Centre and the States a good lot is being
spent also on them, although it is not
possible for us to accept in principle that all
that they earn, all that they bring, can really
be brought and can be spent on roads.
Whatever we can do, is being done.

Iam happyto saythat roads assuch have
been declared to have an employment
potential: Of one crore of outlay on road
development, 10,000 man-years of employ-
ment are gencrated, On this basis, at the
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ond of the Third Plan, the level of employ-
ment was 3.9 million man-years, When I
say million man-years, I would also like to
ompbhasise the point that since these outlays
continued from year to year, the cmploy-
ment in the very nature of things becomes
somewhat permanent --that means employ-
ment opportunities. So this was 3.9 million
man-ycars at the end of the Third Plan.
The additional employment creatcd or likely
to be created by the end of the Fourth Plan
is of the order of 4.23 million man-ycars
taking the total to 8.13 million man-years.
Now, thisis somethir.g which is substantial.
We have already achieved this if I may say,
so, in the three years of the plan and the
fourth year is coming. Inthese four years,
we shall be having an iacrease in the number
of Enginects or technical staff employed on
the various roads and road sectors. So far
as central roads are concerned, we will
require an additional force of 2,600 Engineers.
Inthe States’ roads, we shall require 2,000
Engincers, So, the additional potential of
Engincers and technical staff is of the
order of 4,600 Engineers  and
technical staff  which would be
created by the end of 1972-73. If you
take with it also the potential for employ-
ment of Engincering and Technical staff
on investigation of such works, another
2,000 Engincers will find employment on
investigation. Lastly, advance action onthe
fifth plan will also gencratc a further emplo-
yment potential of 370 plus 1050 engincers.
This brings tho total additional employment
potential for engincers to 8570 enginecrs on
road-building alone. Apart from that, if
we take inte account the fifth plan, it is
expected that if the outlay is doubled in the
fifth plan for roads, an additional employ-
ment potential of 5 million man-years will
be created in addition to what has been
created in the fourth plan.

Coming to Road transport, the average
employment per vehicle is 11 persons. On
that basis, on 1-4-69, at the beginning of the
fourth plan, the employment potential in
the public sector was 363,000 persons and in
the privato sector 572,000, As a result of
the additional number of buses that will be
pul on the roads in the fourth plan, there
will be a further employment potential of
330,000. This will bring the total work
force on road transport, besides the work
force employed on road and road mainte-
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nance, will be of the order of 1,265,000.
There are also other wings of my ministry
which provide employment to hundreds of
thousands of our fellow countrymen in
ports as seamen, in ships, in shore cstab-
lishements and light-houses. Let us not
forget light-houses, because they are also
important. Wearc allaptto forget them,
but 1 never forget them. In cvery budget,
I have been referring to them. [ appreciate
the sorvices they render in far off corners
under very difficult conditions, OQur tri-
butes arc due to them and also to the seamen
and our brothers employed in the ports and
other places.

May 1 just say a few words about the
DTC, because Mr Sambali again referrcd
to it? I'would thank him for welcoming the
step taken by us. So far as the improve-
ments that have been effected arc concerned,
my collcague has already dealt with it
yesterddy. 1 will just placc some basic
facts  before the House. The average
number of trips scheduled daily when this
was bcing run by the Corporation before
3-11-71 was 15,104, Today it is 16,026.
Whereas in the pro-takeover days out of the
15,000 scheduled trips only 10,738 i.e. only
two-thirds were actually performed, today
the situation is much better, Out of 16,000,
we perform as many as 13,192 trips. This
shows the difference. The average daily
number of buscs on roads has also mcreased
from 1089 in a flect of 1576 in pre-takeover
days to 1222. The income per bus has
ingreased from Rs. 192 to Rs. 213, Let me
refer  to the number of accidents also
because this has been a very usefu) study,
as we have provided for the first time in-
centives. On 10,000 KM the number of
break-downs has come down from 16.22 in
pre-takeover days to 10.76 now. Regarding
accidents, per t lakh KM the average was
2.32. Nowit is1.59. [ congratulato the
workers, con luctors, Jdrivers, engineers and
othets who have beca able to achigve these
results. When we took over ths undertaking
we did not promise that we will work miracles
In fact, we were modest enough to say that
we have no magic wand with us. We
humbly claim that somcthing has been
achieved for us by our workers, by our
engineers and the management of the DTC.
Let us give them a pat on the lack and let
us hope they will do better,
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SHRI VASANT SATHL (Akola)
Now you should give them better facilities,
they deserve them

SHRE RA) BAHADUR We are doing
it I have positive information with me
But I have no time to go into 1t because I
will havs to tummage the papers  We are
not neglectng that, we shall not  Whether
it wnwrns our labour 1n ports, or tn the
Shipping Corporation or on the Mughal
Lines ot the DTC, we are trying to tunction,
asfar as possible, astdealemployers Because,
if then satisfaction lies the satisfactory
operation aad lunctioning of these organisa-
tions, and tn thei satisfaction hies our reward
The reward that we expect 1s that they may
be happv  and they may give ther best
In that 1cspect we also agice in principle
that wc should assraate the  workers’
iepresentative. with the manogement of the
DIC  as best as we can

With these words, T make onlv asnodest
clai n that the various wings and sections and
activitivs of this Minstry of Shipping and
Transpoit 1 have been doing faiiv well and
I can only promuse that w¢ shall try to sec
that they do butter T am very giateful to
the House for the consideration shown to
the Ministiy

SHRI INDRAJIT GUPTA Su, | am
thanktul to you for allowing mc to ask one
or two brief quustions  They ire 4!l con
neuted with the same point The Mimistes
when exphitning just now the reasons for the
deeltne 1o traffic in Caclutta port mentioned
certain factors  But he did not mantion as
a contfibutory tactor the declining state of
the 1iver, that 1s the navigable depth in the
river [ would ltke to know from him firstly,
although L know heis not directly concerned
with the Farraka Barrage but he 15 con-
conred directly with the saving of the Cal-
cutta port

SHRI RAJ BAHADUR We are the in-
direct benefictaries

SHRI INDRAJNT GUPTA whether
he 15 1n a posttion to assure the House that
the original puipose for which the Farraka
Barrage has been designed, namcly, the
permutting of the discharge of 40,000 cusecs
of water to flush the Hooghly channel so that
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the Caleutta port may survive, that purpose
studl stands Could he assure the House that
pasition 1s not going to be affected 1n any
way? Boscause, a number of reports are
circulating to the effect that ultimately only
20,000 to 25,000 cusecs of water would be
available, which means the port would die
out

Sccondly, 1s he aware of the fact that
dnother big crisis 1s buildig up in the Cal-
cutta Port? Because, as he knows, for most
of the river channels the navigation of a ship
has to depend on trained pilots At present,
there are 30 vacancies of pilots lying there
which cannot be filled up because nobody
15 answerning the advertisements There 1s
no 1esponse because people with Master
Marine wertificates, who ale always employ-
ed a5 pilots, are not coming forward to
take up the appointments foi the simple
1eason that they have been paid much higher
salaries by the sipping compames, both
Indian and forugn  Dous he know that
rueently the Caloutta Port Commussioners
have becn racking their brains to find out
how to get people to fill up thos. vacancies
because nobady 15 available? Would he
constder the sanctioning of a risc in the
salaries of these pilots so that people can
be attracted, new people can be attracted,
to this survice? Othciwise, another big
crisis will come prlots will not be avatlable
and these ships cannot navigate these nvers
at all

While we shate with him our pride at the
fact that the Indian merchant maripe 18
giowing, is it not a fact that most of these
big tankers and bulk carrers, which are
being purchased by these companies out of
the shipping development fund Joans and so
on, cannot cater Indian ports because there
are no berthing facilities for them? On the
one hand, ships are being aliowed to be
purchased and the tonnage 1s growing, on
the other, the Indian ports have not got the
berthing facilities to allow these ships to
come 1nto the ports So, what 18 he going
to do to overcome quickly this contradi-
ction 1n terms?

SHRI VASANT SATHE While congra-
tulating the Minister for the excellent work
that the Ministiy is doing, may [ ask
whether the Miumstry will conmder the
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question of adopitng a rational policy on
octroi on the national basis to make road
transport more efficient ?
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SOME HON. MEMBERS ros¢~—

MR. DEPUTY-SPEAKER : Members
tend to go into the details of everything
and want information from the Minister. If
I allow too many Members to ask questions,
it becomes another debate, Therefore, I
will put the limit at three—-Shri Bade, Shri
Shastri and Shri Jharkhande Rai. That is
all.

SHRI R.V. BADE (Khargone): For the
last so many years the question of making
Dclhi adry port is pending. What has the
Government decided; is Delhi becoming
a dry port or not ?

SHRI BISWANARAYAN SHASTRI
(Lakhimpur): With the emergence of
Bangla Desh, the Minister has assured that
inland water transport services will be
resumed from Calcutta to Assam. But
there is a press report in Assam that the
freight will be double of what is charged
by the railways. In that case, how willit
operate as a commercial concern ?
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SOME HON. MEMBERS rose—

MR. DEPUTY SPEAKER : I had
already said that I would put a limit. We
have reached that limit. Now, the hon.
Minister,

SHRI RAJ BAHADUR : I never knew
that my Ministry was sc popular. 1 am
grateful to hon. Members for the questions
they have put,

First of all, a question has been put,
which is of a highly technical nature, by my
hon. frind, Shri Indrajit Gupta. In all
fairness, the questicn should have been
addressed to my hon. friend, Dr. K.L.
Rao. But I would say that Dr. K.L. Rao
as a distinguished Minister and engincer,
will certainly bear in mind the require-
ments of Calcutta Port for which Farakka
Barrage was established. Whatever the
technological requirements would be, I
am sure, he is going to bear that in mind,
At least, I have no apprehension and I
should not have any apprehension about
that,

About trained pilots, I will certainly look
into the problem and suggestions. How
we can attract them and what is the posi-
tion, I will have it inquired into and, if
necessary, write to him about it.

About the big tankers, let me assure him
that the development that we are under-
taking in respect of the ports of Vizag,
Madras and Mormugao will enable us to
entertain bulk carriers and tankers at Jeast
up to 100,000 DWT,

SHRI INDRAJIT GUPTA : When?

SHRI RAJ BAHADUR : Very shortly;
by the time they come. We hope that in
course of time ports like Haldiaand Paradip
will at least entertain up to 50,000 or
40,000 tonnes if not 100,000 tonnes. Haldia
will go up to 50,000 tonnes or so. But we
are taking care of that. After the develop-
meat schemes are completed, Vizag outer
harbour is expected to entortain up to
200,000 tonnes, But that is far off.

15.00 hrs.

So far as Shri Sathe’s point is concerned,
it is closest and dearest to my heart. I
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{Shri Raj Bahadur]

wish, we could, by a magic wand, abolish
the system of charging octroi. It is really
a pericipous system, if I may say so and
I have no hesitationin sayingthat. But we
have got to find alternative resources and
make up the ways and means position of
the concerned municipalities, local bodies
and others.

The Transport Deveiopment Council has
been more or less unammous in recom-
mendingit. Iunderstand that Maharashtra
Government has alrcady taken somo step
in this direction and I would congratulate
the Maharashtra Government if they have
done so with allmy heart; I wish the example
they have sct will be followd by others
also.

So far as Mr. Ram Sewak’s point is con-
cerned, may I say that we have sanctioncd
an estimate amounting to Rs, 156 lakhs for
the construction of a bridge at a site 804.8
metres up-strcam of the railway bridge at
Kalpi. The total length of the bridge is
767 metres and will provide a 7.5 metres
clear roadway to serve two lanes of traffic
with two footpaths of 1.5 metre each.
Tenders were invited and have been received
by the Government and they arc being
cvaluated. 1 think he should be happy to
know that.

So (ar as Mr. Bade 1s concerned, let him
know that I am in-charge of sca-ports and
not dry-ports and T would not like to say
much on this. This concerns the Home
Ministry or the Ministry of Foreign Trade.
If it concerns me, I will certainly ask my
collcagues, but 1 do not think it concerns
me.

Mr. Shastri has spoken about the resump-
tion of IWT scrvices through Bangla Desh.
I think for some time we may have to put
up with higher freights. But when the
traffic picks up and when it really comes
into its own, 1t might be able to withstand
tho competition that is offered to it by the
road or railway. Ithink we should not be
pessimistic about it. In any case, this is
a very convenient mode of transport and at
that, if properly organised, also the
cheapest. But that depends on so many ifs
and buts and conditions. (Interruptions).
We shall keep a vigilant eye,
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Mr. Jharkhande Rai, my good friend,
whom I know from my Nepal days, has
spoken about his soepticism of lateral
road. At Jeast for 5§ minutes, 1 have spoken
about this and he was not present at that
time. (Interruptions). I think my hope that
all these works will be completed by the end
of 1973 or 1974 will be fulfilled.

MR. DEPUTY-SPEAKER: There arc a
number of cut motions moved by Shri
Gadadhar Saha, Shri Bhogendra Jha and
Shri B.S. Chowhan. I will put all of them
together to the vote of the House,

All the cut motions were put and negatived.

MR. DEPUTY-SPEAKER : The
question is:

*“That the respective sums not excecding
the amounts shown in the fourth column
of the order paper be granted to the
President fo complete the sums nccessary
to defray the charges that will come in
course of payment during the year ending
the 31st day of March, 1973, in respect of
the heads of demands entered in the
second column thereof against Demands
Nos. 69 to 74, 126, 127 and 128 relating to
the Ministry of Shipping and Transport.”

The motion was adopted.

[The Motions for Demands for Grants
which were adopted by the Lok Sabha, are
reproduced below-Ed.)

DEMAND NO. 69; MINISTRY OF SHIPPING AND
TRANSPORT

“That a sum not exceeding Rs.
1,44,14,000 be granted to the President
fo complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 1973, in respect of *Ministry
of Shipping and Transport’.”

DEMAND NO. 70:  ROADS

“That a sum not exceeding Rs.
21,14,95,000 be granted to the President
to complete the sum necossary to defray
the charges which will come in course of
payment during the year ending the 3ist,
day of March, 1973, inrespect of ‘Roads",”
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DeEmaND No. 71: SaieriNng

“That a sum not cxceeding Rs.
7,58,36,000 be granted to the President fo
complete the sum necessary to defray the
charges which will come in course of pay-
ment during the year ending the 31st day
of March, 1973, in respect of ‘Shipping’.”

DEeMAND No. 72 : LIGHTHOUSES AND LiGHT-
SHIPS

“That a sum not exceeding Rs.
1,12,09,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March. 1973, in respect of ‘Light-
houses and Lightships’.”

DEeMAND No. 73: PorTs

“That a sum not exceeding Rs.
4,44,14,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 1973, in respect of ‘Ports'.”

DEMAND No. 74 : ROAD AND INLAND WATER
‘I RANSPORT

“That a sum not exceeding Rs. 40,383,000
h> granted to the President to complete
the sum necessary to defray the charges
which will come in course of payment dur-
ing the year ending the 31st day of March,
1973, in respect of ‘Road and Inland Water
Transport®.”

DeMAND NO. 126: CArrtaL OUTLAY ON
Roaps

“That a sum not exceeding Rs.
71,35,88,000 be granted to the President
to complete the sum neccssary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 1973, in respect of ‘Capital
Outlay on Roads’.”

DeMaND No. 127: CArITAL OUTLAY ON
PORTS

“That a sum not exceeding Rs.
8,50,08,000 be granted to the President
fo complete the sum necessary to defray
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the charges which will come in course of
payment during thc year ending the 31st
day of March, 1973, in respect of ‘Capital
Outlay on Ports’.”

DeMaND No 128: Orair CaPriaL OUTLAY
OF THL MINISTRY OF SHIPPING AND
TRANSPORT

“That a sum not excecding  Rs.
14,66,93,000 be granted to the President
to comvlete the sum  necessary to defray
the charges which will come in course of
payment during the year ending the 3ist
day of March, 1973, 1n respect of ‘Other
Capital Outlay of the Ministry of Shipping
and Transport®,”

15.05 hrs.
MINISTRY OF WORKS AND HousING

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting
on Dcmand Nos. 82 to 84 and 132 to 134
relating to the Ministry of Works and Hous-~
ing for which 2 hours have been allotted.

Hon. Members p1esent in the House who
are desirous of moving their cut motions
may send slips to the Table within 15
minutes indicating the serial numbers of
the cut motions they would like to move.

DeMAND No. 82 : MiNSTRY OF WORKS
AND Housing

MR. DEPUTY-SPEAKER : Motion
moved :

“That a sum not exceeding Rs.
2,54,80,000 be granted to the President
to complete the sum necessary to defray
the charges which will come in course of
payment during the year eanding the 31st
day of March, 1973, in respect of ‘Ministry

of Works and Housing'.

DemanD No. 83 ; PusLic Works

MR. DEPUTY-SPEAKER : Motion
moved:
“That a sum not exceedng Rs.

35,72,37,000 be granted to the President
to complete tho sum nccessary to defray
the charges which will come in course of
payment during the year ending the 31st
day of March, 1973, in respect of *Public
Works'.”



